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Action Plan to check Ganja culti-
vation

1228. SHRI S. MADHAVAN: Wil
the Minister of FINANCE pe pleased
to state:

(a) whether it ig a fact that an
action plan to check ganja cultivation
was prepared and, if so, what are
the details thereof;

(b) whether Xerala Government
have submitted 5 ten year action plan
to prevent ganja cultivation and, if
so, what are the details thereof;

(c) what steps have been taken to
modernise the Central Narcotics
Bureau;

(dy what are the places where
ganja is grown and ganja oil  pro-
durced;

(e) what is the number of raids on
ganja plantations conducted during
the year 1991-92 and what is the out-
come of those raids; and

(f) whether ganja plants were des-
troyed during these raids?
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THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR):
(a) Cultivation of the cannabis plant
for production of Ganja for any pur-
pose other than medical and scienti-
fic use has been prohibited. Action
is taken to destroy cannabis cultiva-
tion whenever it comes to notice.

(b) Kerala Government submitted
a scheme for destruction of Ganja
cultivation in Keralg during the
period 1992-93 to 2001-2002. 'Tha
scheme which was received by Gov-
ernment in April 1992, has been ex-
amined and referrel back to the
Kerala Government for suitable
changes,

(c) The Narecotics Control Bureau
has undertaken a programme of com-
puterisation and modernisation of its
communication set up. Training pro-
grammes have also been undertaken
to upgrade the skills of law enforce-
ment agencies,

(d) Reports of illicit cultivation of
cannabis have been received from
some parts of Tamil Nadu, KXKarna-~
taka, Kerala, Andhra Pradesh, Uttar
Pradesh and Manipur.

(¢) and (f) During the year 1991-
99 a3s many as 31 operations against
jllicit cannabis cultivation in the va-
rioug parts of the country were con-
ducted as a consequence ¢of which
1336 acres of such cultivation with
potential yield of over 1937 tonns
were reportedly destroyed by various
drug law enforcement agencies.

Seizure of Heroin in Bombay

1229. SHRI S. MADHAVAN: . Will
the Minister of FINANCE be pleased
to state:

(a) whether it is a fact that the
Nacotics Cell in Bombay hag  seized
a large quantity of heroin, recently
and if so, what are the details there-
of; A



